V. VENKATA PRASAD
REGISTRAR (VIGILANCE)

HYDERABAD,
Dt: {).03.2016

ROC.NO,1323/2016-B.SPL.,

Sir / Madam,

SUB: NATIONAL CONSUMER DISPUTES REDRESSAL
COMMSSION (NCDRC), NEW DELHI- Filling up of one post of
Registrar in PB-4 (Rs.37,400/--67,000) plus Grade Pay of
Rs.10,000/- in National Consumer Disputes Redressal
Commission, New Delhi by composite method (Deputation
(including Short Term Contract/ Promotion) - Willingness from
the eligible officers - Called for - Regarding.

REF: Letter No: A-12023/1/2016-Estt., Dated: 15.02.2016, from the
Under Secretary to the Government of India, Ministry of
Consumer Affairs, Food and Public Distribution, (Department of
Consumer Affairs), Krishi Bhawan, New Delhi.
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I am to state that the Under Secretary to the Government of India,
Ministry of Consumer Affairs, Food and Public Distribution, (Department of
Consumer Affairs), New Delhi, in his letter referred to above, informed that
applications are invited for filling up of one post of Registrar in National
Consumer Disputes Redressal Commission, New Delhi, by composite method
(Deputation (including Short Term Contract/ Promotion).

The letter of the Under Secretary to the Government of India, Ministry
of Consumer Affairs, Food and Public Distribution, (Department of Consumer
Affairs), New Delhi, along with its enclosures were placed in the High Court’s
Web site i.e., http://hc.tap.nic.in,

I am, therefore, directed, to request you to circulate the same among
the District & Sessions Judges, working in your District / Unit and the Officers,
who are eligible may downioad the copy of above said letter along with its
enclosures from the High Court’'s Web Site and submit their willingness
applications (in original), directly to the High Court, to be reached at
High Court by 05.04.2016 by SPEED POST or any other source.
Applications received after 05.04.2016 will not be forwarded.

Yours faithfully
—T " %
REGISTRAR (VIGILANCE)
To
1.  The Chlef Judge, City Civil Court, Hyderabad.
2. The Metropolitan Sessions Judge, Hyderabad.
3. The Chief Judge, City Smail Causes Court, Hyderabad.
4. THE PRL. DISTRICT AND SESSIONS JUDGES:

Adllabad, Anantapur, Chittoor, Cuddapah, East Godavari at Rajahmundry,
Guntur, Karimnagar, Khammam, Krishna at Machilipatnam, Kurnool,
Mahabubnagar, Medak at Sangareddy, Nalgonda, Nellore, Nizamabad,
Prakasam at Ongole, Rangareddy District at L.B.Nagar, Srikakulam,
Visakhapatnam, Vizianagaram, Warangal and West Godavarl at Eluru.
5. The Central Project Co-ordinator, High Court of Judicature at Hyderabad.

(with a request to upload the letter of the Under Secretary to the Government of

India, New Delhi along with its enclosures in the High Court’s Official website.)



= IMMEDIATE
No. A-12023/1/2016-Estt.
Government of India
=lof Consumer Affairs, Food and Public Distribution
(Department of Consumer Affairs)

Krishi Bhawan, New Delhi
Dated the, 15th February, 2016

All the Ministries/Departments of Govt. of India

The Chief Secretaries to all the State Governments/UTs
The Registrar, Supreme Court of India, New Delhi

The Registrars of all High Courts in India

W

Subject:- Filling up one post of Registrar in PB-4 (Rs.37,400-67,000) plus
Grade Pay of Rs. 10,000/- in National Consumer Disputes Redressal
Commission (NCDRC), New Delhi by composite method
{Deputation(Including Short Term Contract)/Promotion} -
regarding.

Sir,

I am directed to say that this Department proposes to fill up one post of
Registrar in Pay Band-4 (Rs. 37,400-67,000) plus Grade Pay of Rs. 10,000/-, General
Central Services, Group ‘A’ Gazetted, Non-Ministerial in National Consumer Disputes”
Redressal Commission(NCDRC), New Delhi under the administrative control of the
Department of Consumer Affairs, Ministry of Consumer’ Affairs, Food & Public
Distribution. The post is to be filled up by composite method [Deputation(Including
Short Term Contract)/Promotion] from the officers under the Central Government
or State Government or Supreme Court or any High Court or PSUs or Tribunals or
Quasi-Judicial Authority. The details of eligibility criteria have been given in the
Vacancy Advertisement (enclosed herewith).

2. It is requested that applications of interested and eligible officers, who
could be spared in the event of their selection, may be sent through proper
channel in the prescribed proforma in triplicate along with their last 5-years’
ACRs/APARs so as to reach the Under Secretary(Establishment), Room No.
456-A, Department of Consumer Affairs, Ministry of Consumer Affairs, Food &
Public Distribution, Krishi Bhawan, New Delhi - 110001 within 60 days from
the date of publication of advertisement for this post in the Employment News.
Application received after the due date or found incomplete will not be
considered. While forwarding the application, the sponsoring organization
should verify and certify that the particulars furnished by the applicant are
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correct. The following information/documents also need to be sent along with the
application :-

(a) Vigilance Clearance;

(b) Integrity Certificate;

(c) Major/Minor Penalty Statement during the last 10 years;

(d) Photocopies of the ACRs/APARs of last 5 years duly attested of each page
by an officer not below the rank of Under Secretary to the Govt. of India.

3. Applications not in the prescribed proforma and/or not accompanied by
cadre clearance, vigilance clearance, integrity certificate, details of major/minor
penalties imposed during the preceding 10 years and the copies of ACRs/APARs of
the [ast 5 years duly attested on eachi page are liable to be rejected summarily.

' e e ]

Yours faithfully,
b2l

(M.A. Chaudhury)
Under Secretary to the Govt. of India
Tel. No. 011-23381120

Encl :- As above.

Copy along with enclosures to :-

1. The Director General, Bureau of Indian Standards, New Delhi
2. The Director General, National Test House, Kolkata
3. The Registrar, NCDRC, New Delhi



F.No. A.12023/1/2016-Estt.
Government of India
Ministry of Consumer Affairs, Food & Public Distribution
Department of Consumer Affairs

Krishi Bhavan New Daihi
15 Fabruary 2013

Vacancy Advertisement

[t 's prcposed ko fill up ore Dost of Registrar in the Pay Band-4 - Rs. 37,3400 = 57000
+ Grade Pay of R3. 12,0007, Gereral Cantral Service, Group ‘A’ Gazettad, Nor-Ministerial in
\jatioral Corsumer Disputes Radrassal Commission {NCDRC), Delhi under the
administrative control of the Department of Consumer Affairs in the Ministry of Corsumer
Affairs, Food and Public Distribution. The post is proposed 0 e fliled up by composit2
method [Deputation (Including Short Tarm Contract)/ Promotion] from the officars under
the Captral Govt or State Government or Supreme Court or any High Cour* or PSUs or

Tribunal or any Quasi- Judicial Authority:-
(A)(1) Holding analogous nosts on ragular basis in the parart zadre or Departiment; or

(I1)  With two vears service in the grade rendered after appointment trer2to or ragular
oasis in the Pay 3and-4, Rs. 37400-67000 + Grade Pay of Rs. 3900 or equivalent ‘r the

parant cadrz or Department; or

(1II) With three years service in the grade renderad after appointment therato on ragular
pasis ir the Pay Band-4, Rs. 37400-67000 + Grade Pay of Rs. 8700 or 2quivalert in tre
oarant ~adr= or Department; and

(8)  Possessing the following the Educational Qualification and Experience:
‘D A Degrae n Law from a racognised University, and
/II)  L13-years work 2xoerience in Group-A poOSts -

(3) Ina Court or Tribunal or Quasi-judicial Authority; or
(b) Experience in personnel and administrative mattars and intarpratation of ruies,
ragulations, instructions issued by the Government from time to time.

Note 1:- The crucial date for determining eligibility will be 313 October, 2016 i.e. the date
of arising vacancy of the post.

Note 2:- The Departmental Joint Registrar in Pay Band-4, Rs. 37400-67000 + Grade Pay of
Rs. 8700 with 3-years regular service in the grade would also be considered alongw'th
outsiders and in case, he is selected, the post will be deemed to have been filled by

promotion.

Note 3:- The period of d'eputation including the period of deputation in another Ex-cader
post held immediately preceding this appointment in the same or some other organizations
or Department of the Central Government shall not ordinarily exceed 5-years.
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The Ta<TLm age (Mt for apoointment 2y desutatior sral ~ot b2 2xI2eding 36-/ears a5
~r tme T0sing date of r2caipt of apolicaticn

2. ~na 1,res armacred To She 00st SF 2egistrar ar2 35 urcer

gy Ty s.oervise 3/ the State ammissions % cail for seriodical 72ports o0 rstiburion ard
disposa and pendercy of cases.

(II)  T> issue instructions regarding adootion of uniform orocedura for Aearing e Zases,
-ompietior of oleadings and supply of copies of documents.

117y T2 ansure implementation of oojects of the Consumer orotaction Act 1986 without
ntarfaring r Quasi-Judicial freedom.

3. Sfficars salectad will have the option to 2raw 7Is Srade 2ay -~ deputation duky
3lowance >r o have nis pay svad ‘n the scale of Jay Af rme Jost n accordarce MR
DOPXT's OM No. 5/8; 2009-Estt. (Pav-I) dated 17" Jure, 2010 35 amerded from tme 2

nme.

4 Applications of interested and eligible officers, who could be spared in the
avent of their selection may be sent through proper channel in the prescribed
proforma in triplicate alongwith their last 5-years annual Confidential Reports /
APARs so as to reach the Under Secretary (Estt.), Room No. 456-A, Deptt. of
Consumer Affairs, Krishi Bhavan, New Delhi within 80-days from the date of
publication of this advertisement in the Employment News. Application received
after the due date or found incomplete will not be considerad. Whie farmardirg
rhe application, the sponsoring organisation shouid verfy ard certify trat e Jartcularns
7 pnisped 2y he Appiicart are corract. The fallowing informat.cn ! 4ocuments aiso need
pe sert aiongwitn the applicatior:-

(i) vigilance Clearance

(i) Integrity Certificate

(iiy  Major / Minor Penalty Statement during the last 10-years.

(v)  Photocopies of the ACRs / APARs of last 5-years duly attestad of each page dy an
Hfficer not below the rank of Under Secretary in the Govt. of [ndia.

5. Applications not in the prescribed proforma and / or not accompanied by cadre
clearance, vigilance clearance, integrity certificate, details of major / minor oenalities

imposed during the preceding 10-years and upto date ACRs/ APARs dossiers duly attested
on each page are liable to be rejected summarily. X .
&J.,\‘—L.o,

(M.A. Chaudh ry)

Under Secretary (Estt.)
Tel: 23381120



CURRICULUM VITAE PRO FORMA

1 Name and Addrass (in Block Letters) R
2 Data of Birth (in Christian ara)
3 Nate of retiremert under Centrai State

Sovernment rules

4 Sducational Quaiification
3 Mhether Educational and other
jualifications  required for the post ar2
satisfied. (if ary quaification nhas been
treated as equivalent to the one prascribed
‘n the Rules. state the authority for the
same)
Qualifications / Qualifications
Sxperience raquired =xperience possassad
By the officer
Sssential (1)
21
t3)
Desirad (1)
2)
3. Diease state clearly whather in the lignt of

antries made 2y you aoove, you meet the
raquirament of the post

7 Satails of =mployrert, n chrorological
srder  Snclose a seoarate sheet, duly
authenticated by your sigrature, if the
space beiow is insufficient. ..

Scale of pay and Naturz of duties

Dffice Post neid =rom 0
[nstitution pasic say ‘r Jetal
3 Nature of prasent employment, i.e ad hoc or
Temporary  Of Quasi-Permanent  or
Permanent
9. In case the prasent employment is held on

deputation / contract basis, please state -

(a) The date of initial appointment ... .
(b) Period of appointment on deputation/

contract
(c ) Name of the parent office / organisation

to which you belong ...

10 Additional details about present
employment’

Please state whether working under (indicate
the name of your employer against the o
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a@/a~t solumrn —

Canrirai Govarnment

Siara Sovarnment
CAyisromous Jrgansaton

Sovartmart undertakng
yunivarsities

Sthers

M2 {V I O N D B & RV

Siease state whather you arz working ‘n ine
same Department and are in the f‘eeder
grade or feeder to feeder grade

N

Are you in Ravised Scale of pay? If jes. give
e date from which the ravision took place
and also indicate the ora-revised scaie

Total amoluments per morth aow drawr
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Additional information  if any which you
would iika to mentior in supooort of your
suitaoility for the post.

.This among other things may crovide
nformation with ragard to /i, additioral
academic qualifications {1’ orofassicral
training ard (i) work axperience Jver and
300ve orascrioed n ‘the Y/acarcy Croular
Advertisement).

\OTI. - Spclose 3 secarate sreet f e

space 's nsufficient

Siaase state whether you ars applying for
jeoutation (13TC) / absorotor ! Ra-
amploymert Basis. (Officers under Certral
State Govarnments are only eligidle for
‘Apsorption . Candidates or ron-
Sovernment Organisations are aiigiole only
for Short Term Contract.)

Whether belongs to SC/IST

17

Ramarks

(The candidates may indicate information
with regard to (i) Research publications and
reports and special projects (i) Awards /
Scholarship  /Official Appreciation (i)
Affiliation with the professionai bodies
institutions/ societies and (iv) any other
information.

_(NOTE: Enclose a separate_sheet if the




soace is nsufficiert,

| naye sarafully gone througr the yacancy circular Jdvartisement and | am well awars
trat the Surniculum /itag July supoorted 2y documents submitted oy me will also ce
assessad oy the Saiection Sormmittee at the tme of selection for the post

Signature of the Candidate

Date
Addrass

Cartficate 0 oe furnished oy e =mployer’Head ~f the Dffice/Forwarding Author'ty

Certified that the particutars furnished oy Shr Smt/Kum....... .. o o...o.ars
corract and ne/she pos3esses the raquirad aducationai quaiifications and a2xperierce
mertiored in the vacanrcy sircular.

Aiso certified that:

(" Therz is no vigilance 2aseé per'dirg/contemplaced against himyher

(h His her complete ACR Hossier'ACRS for the last 5-y2ars duly attested (o0
aach page; oy an Sfficer of (e rank of under Secratary to the Govt. of
ndia ar2 anclosad.

i, HisrHer integrity is oeyond douct.

(v Nio major/minor penaities nave oeen mposad on mimuher durng the 'ast
10-years/ list 5f major « minor oenalties mposad on him/her during the ast
10-years is anclosed.

Date

Place:
Signature

Name and Designation..... ...

With Seal......



